F.No.01(03)/Roster/CESTAT/2019
Customs, Excise & Service Tax Appellate Tribunal
West Block-2, R.K. Puram, New Delhi - 66

Dated: 25.3.2019
ORDERNO.74 0f 2019

Hon'ble President is pleased to order the following sitti i
‘ ' S ‘ g sitting commencing from 1.4.2019 to
3.5.2019 for CESTAT, New Delhi to the extent indicated below:-

| COuRT CPERIOD | WORKASSIGNED

| Hon'ble  Mr. Justice '-I)-i}ip (]l.l])lil,:["r'nm © 01.042019  to | Customs, Excise &

| President and Hon'ble Shri Bijay | 02.04.2019 and from | Service Tax Division
| Kumar, Member (Technical) [ 8.4.20191012.4.2019 ! Bench matters
: [ From 15.04.2019 to | Excise and Service Tax

[ 22.04.2019 and from | Division Bench matters |

[ 29.04.2019 to 3.5.2019

|

- Hon'ble Shri Anil Choudhary, Member | From 03.042019  to | Customs, Excise &
| (Judicial) and Hon'ble Sh. Bijay Kumar, | 05.04.2019 | Service Tax Division
_Member (Technical) Bench matters

| Hon'ble Shri Anil Choudhary, Member | From 15.04.2019 to | Customs Division Bench
| (Judicial) and Hon'ble Sh. C.l.. Mahar, | 26.04.2019

, matters
| Member (Technical) |
| Hon'ble Sh. Bijay Kumar, Member | From  23.04.2019 to
;[Technical] and Hon'ble Ms. Rachna \ 26.4.2019
| Gupta, Member (Judicial) | -
| Hon'ble Sh. C.lL. Mahar, Member | From 29.04.2019 to | Customs Division Bench
| (Technical) and Hon'ble Ms. Rachna | 03.05.2019 matters
_Gupta, Member (Judicial) |
' Ton'ble Shri Anil Choudhary, Member | From 01.04.2019 to | Single Member Bench
| (Judicial) | 02.04.2019 and from | matters as notified
| | 29.04.2019 to 03.05.2019

e b - = -+ < =

| Hon'ble Sh. C.L. Mahar, Member | From 8.4.2019 to 12.4.2019 | Single Member Bench
|

i

Excise and Service Tax
Division Bench matters

(Technical) matters as notified

| ‘I-la?ble Ms. Rachna GuptaMcmhu On 22.4.2019 ' Single Member Bvsench|
I\ (Judicial) matters as notified J
. . S il e e

‘ Note :

" 1. All part-heard matters are released Lo be heard afresh by regular Bench as per the

above Bench constitution on the respective dates on which they are posted.

2. Whenever a Judicial Member of a Division Bench will be on leave/tour, the other DB
will hear all the matters. From 29.4.2019 to 3.5.2019, if any Judicial Member of a DB
will be on leave/ tour, Shri Anil Choudhary, Member (J) will be part of that Division
Bench and Single Member cases listed before him will stand adjourned. In case a
Technical Member who is a part of a Division Bench is on leave or on tour the other
Division Bench, il available, will take up all the matters and the Judicial Member who
was a part of the earlier Division Bench will hear Single Member matters.

3 On every Friday afternoon special bench sittings will be notified, il any.

4. In the event of no sitting of a Bench the adjourned dates of listed rPatters will be
available on the website www.cestatnew.gov.in in the link Daily Orders”.

By Order

/&g..—--s

(Bineesh Kumar K.S)
Registrar

Jopy to

i i ; istrar /Bar
SpS to Hon'ble president/ Hon'ble Members/ P.A. Lo Registrar/ Dy.Registrar/ Asstt. Regis /

. nE S ar




‘ Member (Judicial) and Hon’ble Sh. | 31.5.2019 Bench matters
Sanjiv Srivastava, Member :

FLT_ech'_ﬂcalJ S AL N
Hon'ble Shri CJ. Mathew, Member | From 8.4.2019 to | Excise  Division |

F.No.01(03)/Roster/CESTAT/2019
Customs, Ixcise & Service Tax Appellate Tribunal
West Block-2, R.K. Puram, New Delhi - 66

) Dated: 25.3.2019
ORDER NOQ. 75 0f 2019

Hon'ble President is pleased to order the followin

g sitting commencing f 1.4.
t0 31.5.2019 for CESTAT, Mumbai to the ¢ - SRR

xtent indicated below:-

| COURT PERIOD | WORKASSIGNED |
B it S | '

.‘ = N § s . - | g == e — —

| Hon'b'[(, Dr. D.M. 'MISIG. Mcmhcr From 1.4.2019 to | Customs and Excise |
| (Judicial) and Hon’ble Shri Anjani | 5.4.2019 | Division Bench
;‘ Kumar, Member (Technical) | s matters

| | From 842019 to | Customs  Division
= == 13152019 Bench matters

| Hon’ble  Sh.  Sanjiv to

S'rivas:t:ava, : From 1.4.2019 to | Service Tax Division
iMembcr (Technical) and Hon'ble | 5.4.2019
| Dr. S.K Pati, Member (Judicial) |

'Hon'ble  Sh.  SK.  Mohanty,

Bench matters

From 8.4-.207'_‘_9_3 Service Tax Division

| (Technical) and Hon'ble Dr. S.K.|31.5.2019
| Pati, Member (Judicial) I
| Hon'ble Shri Ajay Sharma, Member | From 1.4.2019 to

Bench matters

| Single Member |
| Qudicial) 131.5.2019 | Bench matters
Note :
1 All part-heard matters are released to be heard afresh by regular Bench as per the above
Rench constitution on the respective dates on which they are posted.
2. If a Judicial Member who is part of a Division Bench will be on leave or on tour, Hon'ble

Shri Ajay Sharma, Member (]) will be part of that Division Bench and Single Member cases
listed before him will stand adjourned if there is no other Single Member Bench sitting. if
Hon'ble Shri Ajay Sharma, Member ()) is also on leave or on tour during that period, the
matters listed before that Division Bench will be taken up by the other DBs by equally
dividing the matters in the cause list and the Technical Member who was a part of the
earlier Division Bench will hear Single Member matters.

3. In the event of leave or tour of any Technical Member the matters listed before that DB

will be taken up by the other DBs by equally dividing the matters in the‘cause list_and the
Judicial Member who was a part of the earlier Division Bench will hear Smgle.Member
matters on those days. If two Technical Members will be on leave/ tour, the avallat-)lt.e })B
will take up the other two lists and the Judicial Members who were part of the Division
Bench will hear Single Member matters on those days.

t+ On every Friday afternoon special bench sittings will be notified, if any.

b In the event of no sitting of a Bench the adjourned dates of listed matters will be available on

the website www.cestatnew.govin  in the line "Daily Orders”. ——
‘ (Bineesh Kumar K.S)

| Registrar

!:opy to:
i i ist L istrar /Bar

F\P‘i to Hon'ble President/ on'ble Members/ P.A. to Registrar/ Dy Registrar/ Asstt. Registrar /

|

i ar ite -d File/ Office ;
ssociation/ 0/0 Chief Commissioner(AR)/ Notice Board/ Website/ Guard File/
oy
y. Registrar



F.No. (?1(03)/Roster/CESTAT/2019
Customs, Excise & Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi-110066

Dated: 25.03.201
ORDER NO. 76 0f 2019 ’

. \ Hon'ble President is pleased to modify the sitting notified vide roster order

no. 59 of 2019 for CESTAT, Hyderabad for the peri
3 iod from 01/04/2 i
further orders to the extent indicated below:- | N

l .

! , COURT f PERIOD WORK ASSIGNED
Hon'ble Mr._ Justice Dilip | From 24/04/2019  to | Larger Bench

| Gupta, President, Hon'ble | 26/04/2019 Matters.

| Ms. Sulekha Beevi, Member |
| (Judicial) and Hon'ble Sh. P. |

V. Subba Rao, Member
! (Technical)
| Hon’ble Shri Anil | From  08/04/2019 to | Customs, Excise

Chogd'hary, Member | 12/04/2019 and Service Tax

| (Judicial) and Hon’ble Sh. P. Division Bench

V. Subba Rao, Member matters.

. | (Technical)

. "Hon'ble Ms. Sulekha Beevi, | On 23/04/2019 Customs, Excise
‘ Member  (Judicial) and and Service Tax
' Hon'ble Sh. P. V. Subba Rao, | Division = Bench

Member (Technical) matters.

Hon'ble Sh. P. V. Subba Rao, | From 01/04/2019 | Single Member

| Member (Technical) onwards (except from | matters.
| 08/4/2019t0 12/4/2019
| and  23/4/2019  to
L | 26/4/2019) |
Note:

1. All part-heard matters are released to be heard afresh by regular Bench as
per the Bench constitution of the respective dates on which they are
posted.

5 There will be no adjournment of Larger Bench matter under any

circumstance.

3 Whenever any Member of a Division Bench is un-avai
of that Bench will hear Single Member matters, as notified.

4, In the event of no sitting of a Bench the adjourned dates of listed matters will

be available on the website www.cestatnew.gov.in in the link “Daily Orders”.
By order

(Bineesh Kumar K.S.)
Registrar

lable, the other Member

Copy to:-

SpS to Hon'ble Presic .
| (Judl)/Bar Association/0/o Chief
Website/Guard File/Office Copy-
| 51819
| y.l(e istrar

{ent/Hon'ble Members/ P.A. to Registrar/ Dy. Registrar

Commissioner  (AR)/ Notice Board/



F.No. Ql(03]/Roster/CESTAT/2019
Customs, Excise & Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi-110066

Dated: 25.03.2019
ORDER NO. 77 0f 2019

Hon'ble President is pleased to modify the sittin ifi i
g notified vide roster order
no. 63 0f 2019 for CESTAT, Allahabad to the extent indicated below:-

COURT PERIOD

‘Hon'ble Justi(;e Sh. Dilip | From  06/05/2019 to|Appeals in r/o M/s
JGup’ta, President and | 07/05/2019 Lakshmi Kumaran and
| Hon’ble Sh. C.L. Mahar, Sridharan.

| Member (Technical) |

|

i A |

'Hon'ble Ms. Archana | From 01/04/2019 | All  Division  Bench
|Wad}1wa, Member (])and ‘ onwards (except from | matters except appeals
| Hon'ble  Sh.  Anil G. | 06/05/2019 to|in r/o M/s Lakshmi
| Shakkarwar, Member ‘ 07/05/2019)

WORK ASSIGNED

Kumaran and Sridharan.
: (Technical) |
| |
: Hon’ble Ms. Archana { From 06/05/2019 to | Single Member Matters.
' Wadhwa, Member (]) 107/05/2019 1
Note :
1

All part-heard matters are released to be heard afresh by regular Bench as
per the Bench constitution of the respective dates on which they are

posted.

2. Whenever any Member of a Division Bench is un-available, the other
Member of that Bench will hear Single Member matters, as notified.

3. Inthe event of no . sitting of a Bench, the adjourned dates of listed matters
will be available on the website www.cestatnew.gov.in in the link “Daily
orders”. ‘

By order, \
y
(Bineesh Kumar K.S.)
Registrar
Copy to:-

SPS to Hon'ble President/Hon’ble Members/ P.A. to Registrar/ Dy. -Reg(i}stra(;
(Judl.)/Bar Association/0/o Commissioner (AR)/ Notice Board/ Website/Guar

File/Office Copy- Gg
REg t\'ﬁl‘

Dy.



F.No. 01
Customs,
West Blo

)1(03)/Roster /CESTAT /2019
Excise & Service Tax Appellate Tribunal
ck No. 2, R.K. Puram, New Delhi-110066

Dated: 25.03.2019
ORDER NO. 78 0f 2019

Hon’ble President is pleased to
no. 109 of 2018 for CESTAT, K
to the extent indicated below:-

modify the sifting notified vide roster order
olkata from 1/4/2019 to until further orders

| COURT ; PERIOD

WORK ASSIGNED

to | Custom, Excise and
Service Tax Bench

e e I

! Hon'ble Shri P.K.| From 01/04/2019
| Choudhary, Member (J) | 10/05/2019

'and  Hon'ble Sh. V.

Matters.
l Padmanabhan, Member
' | (Technical)
3 |
(0 Hon'ble Shri P.K. | From 13/5/2019 | Single Member Bench
. | Choudhary, Member (]) onwards matters
| l
Note :
1. All part-heard matters are released to be heard afresh by regular Bench as
j per the Bench constitution of the respective dates on which they are
" posted.
| 2. Whenever any Member of a Division Bench is un-available, the other
Member of that Bench will hear Single Member matters, as notified.

3 In the event of no sitting of a Bench, the adjourned dates of listed matters
will be available on the website www.cestatnew.gov.in in the link “Daily
orders”.

By order,
&,-——‘7
(Bineesh Kumar K. S.)
Registrar
Copy to:-

SPS to Hon'ble President/Hon'ble Members/ P.A. to Registrar/ Dy. 'Registra;
(Judl.)/Bar Association/0/o Commissioner (AR)/ Notice Board/ Website/Guar

' File/Office Copy.
s\‘}
y. Rgé'iEtl' r



;tNo.01(03)/Ros«n7CESTAT/2019

Customs, Excise & Serv
West Block No. 2, R.K.

Hon’ble President is pleased to modj
no. 107 of 2018 for CESTAT,
. further orders to the extent indicated below:-

COURT

. Hon'ble Justice Sh. Dilip | From 23/05/2019 to | Larger Bench matters,
' Gupta,  President and | 24/05/2019

| Hon’ble Ms. Sulekha Beevi,

| Member (Judicial) and

' Member (Technical

|| Hon’ble Ms. Sulekha Beevi,

Member (Judicial) and
| J Hon’ble Sh. P. V. Subba Rao,
| Member (Technical)

| Hon’ble Sh. P. v, Subba Rao,

ice Tax Appellate Tribunal
Puram, New Delhi-110066

Dated: 25.03.2019

ORDER NO. 79 0f2019

fy the sitting notified vide roster order

Chennai from 02/05/2019 onwards unti]

PERIOD

WORK ASSIGNED

From 20/05/2019 to | Customs, Excise
24/05/2019 (on 23.5.2019 and | Service Tax

24.05.2019 after larger bench | Bench matters,
matters are over

and
Division

| | Hon'ble Ms. Sulekha Beevi, | From 02/05/2019 onwards Single Member Matters. |
| | Member (Judicial) (except 20/05/2019 to
I 24/05/2019),

L ‘I‘Hon'b[e Sh. P. Dinesha,

From 02/05/2019 onwards

Single Member Matter:[

||| [Member ()

|| | Note:
1. All part-heard matters are released to be heard afresh by regular Bench as
per the Bench constitution of the respective dates on which they are
, posted. |
2. Whenever any Member of a Division Bench is un-available, the other
Member of that Bench will hear Single Member matters, as notified.
3 In the event of no sitting of a Bench, the adjourned dates ofllstéd m“atte-rs
will be available on the website www.cestatnew.gov.in in the link Daily
| orders”. p—
|
| &
|
| (Bineesh Kumar K. S.)
Registrar
Copy to:-

i istrar
PS to Hon'ble President/Hon’ble Members/ P.A. to Reglstrar/WDz. -tRe/géi;":d
: i ite
?J dl.)/Bar Association/0/o Commissioner (AR)/ Notice Board/ Webs
udil.

File/Office Copy.
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